2755 Written Answers

well known., But pno proposal for sett-
ing up a joint standing machinery
has been receiveq from any labour
organisation. The National Commis-
sion on Lahour is expected to consider
these and other aspects of industrial-
relations.

U.S. LoAN FOrR SCIENTIFIC AND TECHNI-
caL EpucAaTioN

274. SHRI A. D. MANI: Wil] the
Minister of EDUCATION be pleased
to state:

(a) whether it is a fact that the
United States of America have recen-
tly advanced a loan of 12 million doi-
larg to India for the expansion of
scientific and technical education; and

(b) if so, what are the details of
the scheme?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATIOK
(SHRI BHAGWAT JHA AZAD): (a)
and (b) The United States Agency
for International Development have
authorized 5 12 million dollar loan for
import of modern eguipment, supplies,
books and teaching aids for impro-
vement of educational institutions in
India. Details of the draft loan agre-
ement are being discussed with the
United States Agency for Interna-
tional Development. The loan
amount would be made available only
after the agreement has been signed.

INDIAN EDUCATIONAL SERVICE

275, SHRI N. R. MUNISWAMY: Will
the Minister of HOME AFFAIRS De
pleased to state:

(a) the difficulties voiced by some
State Governments in connection
with the formation of the Indian Edu-
cational Service;

(b) whether steps are being taken
to remove these difficulties; and

(c) how long it is likely to take
to finalise the issue?

[ 7 APR. 1867 ]

to Questions 2756

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) All the State Govern-
ments had agreed in principle to the
congstitution of this service. However
divergent views have been expressed
regarding the level of posts to be en-
cadred; inclusion of teaching and
research posts and the quantum of
knowledge of the regional language
which must be possessed by members
of the service,

(b) Yes. These matters were re-
cently discussed in the State Educa-
tion Secretaries’ Conference and there-
after views of the Government of India
were communicated to the State Gov-
ernment for their concurrence/com-
ments.

(¢) It is not possible to say how long
to the States will take to send their
replies to enable the Government of
India to finalise the issues.
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276. SHRI RAJNARAIN: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that Gov-
ernment are contemplating to intro=
duce certain changes in the rules for

+[ 1 English translation.



